Government of Jammu and Kashmir
Department of Law, Justice and Parliamentary Affairs
Civil Secretariat
Srinagar/Jammu
Fhkkak
Subject:-Litigation Reforms and effective monitoring of Litigation in Union territory of
Jammu and Kashmir-Appointment of Officer In charge(OIC) Litigation.

GOVERNMENT ORDER NO:- 18565 —JK (LD ) of 2025
DATED:- 11 - 12 - 2025

Sanction is hereby accorded to the appointment of Officer’s of Public
Works(R&B) Department as Officer, as Officer In charge (OIC) Litigation for
the cases mentioned in annexure to this Government Order including Contempt
Petition if any, pending before Hon’ble Supreme Court of India/Hon’ble High
Court of J&K and Ladakh/Central Administrative Tribunal.

The terms and conditions of appointment of the OIC shall be governed by
the provisions of Government Order No.1673-JK(LD) of 2021 dated 24.03.2021.

By order of Government of Jammu and Kashmir.

Sd/-
(Achal Sethi)
Secretary to Government
No:-LAW-0IC/12/2025 Dated:- 11- 12 - 2025
Copy to the:-

Learned Advocate General, J&K.

Principal Secretary to Hon’ble Lieutenant Governor, Raj Bhawan.

Joint Secretary (J&K), Ministry of Home Affairs, Government of India.
Registrar General, High Court of J&K and Ladakh, Jammu/Srinagar.
Principal Secretary to Hon’ble Chief Justice, High Court of J&K and Ladakh.
Principal Secretary to Government, PW(R&B) Department.

Director Litigation , Srinagar/ Jammu.

Law Officer concerned

Officer In Charge Litigation(OIC).

Private Secretary to Chief Secretary for information of Chief Secretary.

Private Secretary to Secretary Law.

Incharge Website.

Government Order file. 1&)2%&”
Concerned file. _ k> 25
(Reyaz Ali Bhat)
Deputy Legal Remembrancer
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Annexure to the Government Order No:- 18565 -JK(LD) of 2025 dated 11.12.2025.

S No. Title of the Case 0IC
1. WP(C) No. 859/2025 titled Sh. Zaheer Choudhary [Sh. Aftab Anwar, Executive
Vs Union Territory of Jammu and Kashmir and  |[Engineer, PWD (R&B)
others Division Rajouri,
2. WPC No.1254/2022 titled Bushan Lal & Ors V/s |Mr. Ranjit Singh, Executive
UT of J&K & Ors Engineer, R&B Ramban
3 OWP No. 2472/2022 titled M/S Saint Solider Sh. Sanjay Anand, Executive
Engineers and Contractor Pvt. Ltd. V/s UT of Engineer, R.S. Pura Division
J&K and Others.
4 WP(C) No. 1798/2025 titled Nighat Ganai Vs  |Mr Auqil Nuvaid, ACD
Union Territory of Jammu and Kashmir and Rajouri
others.
5. WP(C) No. fresh /2025 [Mukesh Choudhary  [Sarwar Mehmood, Executive
V/s UT of J&K and  |Engineer, PWD(R&B)
Ors. Division Nowshera
6. WP(C)No. fresh /2025 [Vijay Kumar V/s UT [Aftab Anwar, Executive
of J&K and Ors. Engineer, PWD(R&B)
Division Rajouri
7. WP(C) No.178/2025 Khadam Hussain & |Mohd Sajjad Khan,
Ors Vs. UT of J&K  |Executive Engineer,
The Com/Secy. To PWD(R&B) Division
Govt. PWD(R&B) and[Thanamandi
others.
8. CCP(D) No. 33/2025 in  [Sh. Raj Kumarand  |Sarwar Mehmood, Executive
WPC No.1692/2020 Anr V/s Kumar Rajeev|Engineer, PWD(R&B)
Ranjan Division Nowshera
Commi/Secretary,
Revenue Department,
Jammu and Ors.
9. WP(C) No. 235/2025 Wahid Ul Rehman & |Aftab Anwar Executive
Anr Vs. UT of J&K & |[Engineer, PWD(R&B)
ors. Division Rajouri
10. WPC No. 1070/2025 Mohammad Amin Vs [Mohd Qasim Executive
UT of J&K and Ors. |[Engineer, PWD(R&B)
Division Koteranka
1. WP(C) No.2561/2025 John Mohd Vs. UT of [Namit Ullah Khan, Executive
J&K and Ors. Engineer, PWD(R&B),
Division Mahore
12. WP(C) No. 2577/2025 Ashok Kumar Handa |Aftab Anwar Executive
Vs UT of J&K & Ors. [Engineer, PWD(R&B)
Division Rajouri
13. WP(C) No. Fresh/2025  |Bashir Ahmed Vs. UT [Mohd Qasim Executive
of J&K and Ors. Engineer, PWD(R&B)
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Division Koteranka

14. WP(C) No. 1307/2025 Faquir Ullah Vs. UT  |Mohd Sajjad Khan,
of J&K & ors, Executive Engineer, PWD
(R&B) Division,
Thannamandi
15 WP(C) No. 2811/2022 M/s JK Hi-Tech Mohd Qasim, Executive
Engineers Vs. UT of |[Engineer, PWD(R&B)
J&K & ors. Division, Kotaranka
16. WP(C) No. 1938/2025 Mohd Raiz Vs. UT of [Mohd Qasim, Executive
J&K & ors. Engineer, PWD(R&B)
Division, Kotaranka
17, CCP(S) No. 455/2024 in  [Manzoor Hussain Aftab Anwar Executive
WP(C) No. 719/2024 Shah Vs. Bhupinder |Engineer, PWD(R&B)
Kumar and Ors Division Rajouri
18. CIMA No. 212/2024 M/s Vethesta Namit Ullah Khan, Executive
Constructions Sofi Engineer, PWD(R&B),
Complex, K.P. Road, [Division Mahore
INai Basti, Anantnag
through its proprietor
Fayaz Ahmed Zargar
Vs. Assistant labour
Commissioner Reasi
& Ors.
19. WP(C) No. 1953/2023 Rajinder Singh Vs. UT|Namit Ullah Khan, Executive
of J&K & Ors. Engineer, PWD(R&B),
Division Mahore
20. WP(C) No. 2640/2025 Vijay Kumar Vs. UT [Sarwar Mehmood, Executive
of J&K and Ors. Engineer, PWD(R&B)
Division Nowshera
21. WP(C) No.1938/2024 Shazad Ahmed Khan |[Imtiaz Ahmed Mir, Executive
Vs. UT of J&K& Ors. [Engineer, PWD(R&B)
Division Surankote
22. WP(C) No. 227/2025 Mohd. Shakeel Vs. UT|Aftab Anwar Executive
of J&K and Ors. Engineer, PWD(R&B)
Division Rajouri
23. WP(C) No. 69/2025 Tariqg Mehmood & ors [Imtiaz Ahmed Mir ,
Vs UT of J&K and  |Executive Engineer,
ors. PWD(R&B), Division Poonch
24, 'WP(C) No. 995/2025 Bansi Lal Vs UT of [Sarwar Mehmood, Executive
J&K and ors. Engineer, PWD(R&B)
Division Nowshera
25, WP(C) No. 782/2024 Rattan Lal & ors. Vs [Pawan Kumar, Executive

UT of J&K and ors.

Engineer, PWD(R&B)
Division Reasi
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26. WP(C) No. 2633/2024 Anjum Bi Vs UT of |Aftab Anwar, Executive
J&K and ors. Engineer, PWD(R&B)
Division Rajouri
27. WP(C) No. 2186/2023 Adnan Mustafa Vs.  |Ashok Kumar Khokhar,
UT of J&K & Ors. Chief Engineer, PW(R&B)
Department, Zone Pir Panjal
28. WP(C) No. 1037/2025 Mohd. Akhter Vs. UT |Mohd Sajjad Khan,
of J&K and Ors. Executive Engineer,
PWD(R&B) Division
Thanamandi
29. WP(C) No. 1442/2025 Faqir Mohd V/s UT of [Mohd Sajjad Khan,
J&K & Ors. Executive Engineer,
PWD(R&B) Division
Thanamandi
30. CCP(S) No. 105/2024 in  [Mohd Rafaq Mohd Qasim, Executive
WPC No. 681/2024 Vs Sardar Khan and [Engineer, PWD(R&B)
orS. Division, Kotaranka
3, COMTEMPT PETITION |Murtaza Anjum Vs UT|Sarwar Mehmood, Executive
INO 38072025 IN OANO |of J&K Engineer, PWD(R&B)
504/2025 IDivision Nowshera
32. CCP(S) No. 106/2025 in | Mohd Farooq Vs. Mr. | Mohd Javaid, Executive
WP(C No. 439/2025 Vikas Kundal (IAS) |[Engineer, PWD(R&B),
and Ors. Division Mendhar
33. WP(C) No. 192/2025 Mohd Ashraf Bhat & |[Mohd Sajad Khan, Executive
Ors Vs. UT of J&K  |[Engineer, PWD(R&B),
and Ors. Division Thannamandi
34, WP(C) No. 677/2025 Sultan Mohd. Vs. UT |Imtiaz Ahmed Mir ,
of J&K and Ors. Executive Engineer,
PWD(R&B), Division Poonch
38. WP(C) No. 69/2025 Tarig Mehmood & ors [Imtiaz Ahmed Mir ,
Vs UT of J&K and Executive Engineer,
ors. PWD(R&B) Division Poonch
36. WP(C) No. 995/2025 Bansi Lal Vs UT of [Sarwar Mehmood, Executive
J&K and ors. Engineer, PWD(R&B)
Division Nowshera
37 WP(C) No. 782/2024 Rattan Lal & ors. Vs [Pawan Kumar, Executive
UT of J&K and ors.  |Engineer, PWD(R&B)
Division Reasi
38. WP(C) No. 2633/2024 Anjum Bi VsUT of |Aftab Anwar, Executive
J&K and ors. [Engineer, PWD(R&B)
Division Rajouri
39. OA No. 1558 /2024 Magsood Ul Imtiaz Ahmed Mir, Executive
Qammar Vs UT of |Engineer, PWD(R&B)
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J&K and ors. Division Surankote
40. CPPIL 01/2018 in PIL No |Zulfikar Ahmed Khan [Mohd Javid, Executive
22/2016 & another VS UT of  |[Engineer, PWD(R&B)
J&K & ors. Division Mendhar
41. WP(C) No. 2895/2022 Rajesh Kumar Vs. UT [Sarwar Mehmood, Executive
of J&K and Ors. Engineer, PWD(R&B)
IDivision Nowshera
42, WP(C) No. 456/2024 Noor Ahmed Vs. UT |Imtiaz Ahmed Mir,
of J&K & Ors. Executive Engineer,
PWD(R&B) Division
Surankote
43. CCP(S) No. 279/2024 in  |Smt. Mamta Devi Vs. [Pawan Kumar, Executive
WP(C) No. 2100/2023 Mr, Bhupinder Kumar |Engineer, PWD(R&B),
and Ors. Division Reasi.
44, CCP(S) No. 143/2023 M/s Guru Nanak Namit Ullah Khan, Executive
in WP(C) No. 2174/2021 |Builders Vs. Engineer, PWD(R&B),
Shailender Kumar Division Mahore
(IAS) and Ors.
45, CCP(S) No. 215/2025 Manzoor Hussain Vs. |Aftab Anwar, Executive
in WP(C) No.552/2025 [Sardar Khan & Ors.  [Engineer, PWD (R&B),
Division Rajouri
46. CCP(S) No. 317/2022 Said Mohd Vs. Sarwar Mehmood, Executive
in WP(C) No. 2429/2021 |Chander Kanouj and |[Engineer, PWD(R&B),
Ors. Division Nowshera
47. CCP(S) No. 320/2021 in  [Rangbir Singh Vs Pawan Kumar, Executive
WP(C) No.1857/2021 Shailendra Kumar Engineer, PWD (R&B)
(IAS) and ors. Division Reasi
48. CCP(S)No. 279/2024 in  [Smt. Mamta Devi Vs. [Pawan Kumar, Executive
WP(C) No. 2100/2023 Mr. Bhupinder Kumar [Engineer, PWD (R&B)
and Ors. Division Reasi
49, WP(C) No.2046/2022 Showket Ahmed Mohd Sajad Khan, Executive
Shawl Vs. UT of J&K |[Engineer, PWD(R&B)
& Ors. Division Thanamandi
50. WP(C) No. 785/2025 M/s SGF infra Pvt Ltd |Tilak Raj, Superintending
through its Director  |[Engineer, PWD(R&B), Circle
Arvind Gupta Vs. UT [Rajouri
of J&K and Others.
51. WP(C) No. 1446/2025 Vijay Kumar Vs. UT [Sarwar Mehmood, Executive
of J&K and Ors. Engineer, PWD(R&B),
Division Nowshera
52. WP(C) No. 2443/2021 Om Prakash & Ors.  |Aftab Anwar, Executive

Vs. UT of J&K and
Ors.

Engineer, PWD (R&B),
Division Rajouri
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53. CCP(S) No. 112/2022 in  [J.K.Construction Co. |Pawan Kumar, Executive
OWP No. 271/2016 through its Proprietor |Engineer, PWD(R&B),
Javed Igbal Khan Vs. |[Division Reasi
Manzoor Hussain and
another.

54, WP(C) No. 2609/2022 Javed Ahmed Rana  [Mohd Javaid , Executive
Vs. UT of J&K and  [Engineer, PWD (R&B),
ors. Division Mendhar

55. CCPS NO. 348/2025 IN  [Mohd Sadiq V/S SH. |Mohd Javaid,

WPC NO. 2034/2023 Anil Kumar Singh Executive Engineer,
And Others PWD(R&B), Division
Mendhar

56. 0.A. NO. 385/2025 Rakesh Kumar V/S |Imtiaz Ahmed Mir ,

UT And Others Executive Engineer,
PWD(R&B), Division
Poonch.

57. WP(C) No. 785/2025 M/s SGF infra Pvt Ltd |Tilak Raj, Superintending
through its Director  [Engineer, PWD(R&B), Circle
Arvind Gupta Vs. UT [Rajouri.
of J&K and Others.

58. WP(C) No. 1446/2025 Vijay Kumar Vs. UT [Sarwar Mehmood, Executive
of J&K and Ors. Engineer, PWD(R&B),

Division Nowshera.

59. WP(C) No. 2443/2021 Om Prakash & Ors.  |Aftab Anwar, Executive
Vs. UT of J&K and  |Engineer, PWD (R&B),
Ors. Division Rajouri.

60. WP(C) No. 2994/2025 Abdul Majid & Anr. |[Imtiaz Ahmed Mir, Executive
Vs. UT of J&K & Ors. |[Engineer, PWD (R&B)

Division Surankote.

61. WP(C) No. 2609/2022 Javed Ahmed Rana  |[Mohd Javaid , Executive
Vs. UT of J&K and  |[Engineer, PWD (R&B),
ors. Division Mendhar.

62, CCPS NO. 348/2025 IN |[MOHD SADIQ V/S [Mohd Javaid,

WP(C) NO, 2034/2023 SH. ANIL KUMAR |Executive Engineer,
SINGH AND PWD(R&B), Division
OTHERS Mendhar.

63. WP(C No. 536/2023 M/s Ghai Stone Imtiaz Ahmed Mir ,
Crusher Vs. UT of Executive Engineer,
J&K and others. PWD(R&B), Division

Poonch.
64. WP(C) No. 3040/2025 Abdul Qayoom Vs.  |Aftab Anwar, Executive

UT of J&K & Ors.

Engineer, PWD (R&B),
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65. CPOWP No. 22/2019 in  |[Raman Kumar Vs. Mr.[Imtiaz Ahmed Mir,

OWP No. 980/2018 Atal Dulloo & another |[Executive Engineer,
PWD(R&B), Division
Poonch.

66. WP(C) No. 3058/2025 M/S MLA. Pawan Kumar, Executive
Construction Vs. UT  [Engineer, PWD(R&B)
of J&K & Ors. Division Reasi.

67. WP(C) No.2859/2024 Akhil Sharma Vs. UT |Aftab Anwar, Executive
of J&K & others. Engineer, PWD (R&B),

Division Rajouri.

68. WP(C) No. 1840/2025 M/s TBA Neeraj Gupta, Executive
Infrastructure (P) Ltd. |Engineer, PWD (R&B),

& Ors Vs. UT of J&K |Division Katra.
and Ors.

69. WP(C) No.61/2020 Dalip Singh and ors  |Imtiaz Ahmed Mir ,

Vs UT of J&K and  |[Executive Engineer, PWD
ors. (R&B), Division Poonch.

70. 0.A. No. 623/2025 Waras Hussain Shah [Imtiaz Ahmed Mir,Executive
V/s Public Work Engineer, Public Works
Department and Department(R&B), Division
others. Poonch.

71. WP(C) No.2315/2023 Dina Nath and ors Vs |[Neeraj Gupta, Executive
UT of J&K and [Engineer, PWD (R&B),
others. Division Katra.

72. 0.A./1301/2025 Satpaul Sharma Vs Pawan Kumar, Executive
Public Works Engineer, PWD(R&B),
Department (R&B)  |Division Reasi.
and Others.

73. OA No. 1125/2025 Amjad Ali Mir V/s UT|Sh.Aftab Anwar, Executive
of J&K and others.  |Engineer, PWD (R&B),

Division Rajouri.

74. 0.A. No.687/2025 Arvind Gupta V/s Neeraj Gupta, Executive
PWD(R&B) and Engineer, PWD (R&B),
Others Division Katra.

75. WP(C) No. 696/2025 Abdul Majid Vs. UT  |Imtiaz Ahmed Mir ,Executive
of J&K and Ors. Engineer, Public Works

Department(R&B), Division
Poonch
76. CCP (S)No. 95/2024 in  |Asgar Ali & Ors. Vs. |Namit-Ullah-Khan, Executive
WP(C) No. 613/2014 Sh. Bhupinder Kumar |Engineer, PWD(R&B),
(TAS) & Ors. Division Mahore
77. OA No. 848/2025 Akhter Ali vs Public |Sh. Pawan Kumar, Executive

Works Department
R&B

Engineer, PWD(R&B)

Division Reasi.




78. OA No. 846/2025 Kuldeep Singh vs Namit-Ullah-Khan, Executive
Public Works Engineer, PWD(R&B),
Department R&B Division Mahore
79. OA No. 847/2025 titled  [Sanjay Kumar and Neeraj Gupta, Executive
another rvs Public Engineer, PWD (R&B),
Works Department  [Division Katra,
R&B and another
80. WP(C) No. 2425/2025 Inhabitants of Ward  [Sarwar Mehmood, Executive
No. 1,2,5&7 Engineer, PWD(R&B),
Panchayat Andhroodh |Division Nowshera
& anr Vs, UT of J&K
& Ors.
81. WP(C) No.2898/2023 Hiradh Construction |Mohd Javid, Executive
Group Vs UT of J&K |[Engineer, PWD(R&B)
& others. Division Mendhar
82. WP(C) No. 243/2025 Alif Din Vs UT of  [Mohd Javid, Executive
J&K & ors Engineer, PWD(R&B)
Division Mendhar
83. CCP(S) No. 221/2024 in  |Inhabitants of Ward  [Sarwar Mehmood, Executive
WP(C) No. 826/2023 No. 06 & 07, Engineer, PWD(R&B),
Panchayat Andhrooth |Division Nowshera
Tehsil Qila
DistrictRajouri th
Mohd Sadiq & Anr.
Vs. Mr. Bhupinder
Kumar (IAS) & ors
84. 0.A. NO. Fresh/2025 Shiv Nandan Vs UT of{Imtiaz Ahmed Mir ,
J&K & others|Executive Engineer,
PWD(R&B), Division
Poonch.
85. WP(C) No. 3310/2025 Abdul Majid & Anr. |Imtiaz Ahmed Mir, Executive
Vs. UT of J&K & Ors. [Engineer, PWD (R&B)
Division Surankote.
86. WP(C) No. 3314/2025  [Dev Saroop Raina Vs. [Sarwar Mehmood, Executive
UT of J&K & Ors. Engineer, PWD(R&B),
Division Nowshera
87. WP(C) No. 699/2025 Raj Kumari Vs. UT of |Aftab Anwar, Executive
J&K and others. Engineer, PWD (R&B),
Division Rajouri.
88. Aftab Anwar, Executive
Mohd Jahangir Vs. UT|Engineer, PWD (R&B),
WP(C) No.Fresh/2025 of J&K and Ors. Division Rajouri.
89. WP(C) No. Fresh/2025  [Chatter Singh Vs. UT [Namit Ula Khan, Executive

of J&K and Ors.

Engineer, PWD (R&B)
Division Mahore




90.

WP(C) No.762/2025

Haji Rageeb Khan and [Mohd Javid, Executive
others Vs UT of J&K |Engineer, PWD(R&B)
and others. Division Mendhar
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